IN THE CENTRAL ADMINISIRATIVE TRIBUNAL: HYDERZELD BENCH: .7

BETVEERN;

v, Negi Raddy . = - : I, Applicant."

AND _ “

1. The Union of India rep,’
by its Secratary, :
Ministry of Finange (Dapt.
‘of Revenue), North Blo ck,
Naw QBlhi.

2. The Commissioner,
Central Excise ¢ Customs,
- Guntur, :

3. The Addi, Cominissionar,
Central Excise & Customs, _ : ’
0/6 the Commissionsr, '

Centpal Excise, Guntur, e Respondents,

COUNSEL FOR THE ZFPLICANT:  SHRI p.g. Vijayakumar.,

"SEL FCR THE RESEONDENTS: SHRI NoV. . Ramzna,
cout : X /2431 .CGSC.

CORAM ¢

- HON'BLE SHRI JUSTICE V.NEELADRI RRO, VICE CHATRMEN il"
HON'BLE SHRI'ﬁ.RANGERAJAN;,MEMBER (ADMM.)
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C.A,NO.850/85,

JUDGMENT - Dt: 27,7.1995

{(AS PER HOM'BLE SHRI JUSTICE V,.NEELADRI RAQ, VICE CHAIRMAN)

To

1.

'20
_3.

Heard Shri FP.B.Vijayakumar, lesrned counsel for
the applicent and &Shri N.V.Ramana, iearned standing counsel

for the respondents.

\

2. The order dated 31.3.1995 of R-3 whereby the
#pplicant was reverted to the post of DOS Level-I for
18 months by way of punishment, is challenged in this

04,
3, The applicant filed Appeal Memo dated 16.5,1995

before R~2 against the ssid order,

4, In the circumstances, the CA is disposed of at

the admission stage as under:-

R-2 has tc dispose of the appeal deted 16.5,1995
preferred by the applicant expeditiously. and preferabiy

by 29.9.1995,

5. The OA is ordered accordingly. No costs, /4
AhAJh¢L~—~——;~

{R ,RANGARAJAN) , (V.NEELADRI RAO)

MEMEER {ADMN.) ‘ VICE CHAIRMAN

DATED: 27th July, 1995, i
Open court dictation, - j’ﬁ”"@;

Deputy Régiséggg(J)CC

The Secretary, Unioﬁ of India, .

vsn Ministry of Finance, Dept.of Revenue, | wis o0&

North Block, New Delhi,

The Commissioner, Central Excise and Customs,Guntur. Cﬁp_‘

The Addl.Commissioner, Central Excise and Customs,
0/0 the Commissioner, Central Excise, Guntur,
One copy to Mr.P.B.Vijayakumar, Advocate, CAT.Hyd.
One copy to Mr.N.V.Ramana, Addl.CGSC.CAT,Hyd.

One copy to Library, CAT,Hyd.

One spare coOpy.
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